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s TREET 3K TSHR JATT

1L
75 feeett, 19 /T4, 2026

FT.3M. 1437 (37).—Fr= 1T ALHT 7, T TTHAT AfA=aa, 1956 (1956 FT 48) (or& zad za
THTI S ATAATT FT 74T ) AT am=r 3F fit STy (1) F o7efier Iy &7 T g qahR F a=h
TREgd 3T TSTHART HATAT T STTA=AT ST F1.377. 5867 (E) arir@ 17/12/2025, ST ATRd & TSI,
FHTIT, AT 11, @0 3, ITE< (i) H THIAT & T2 off, FRT FdAleh T & AT forer § NH69
ooz et 347.500 (Bt 116.800 % wAU=-48 F w1 wid=sed) & &t 367.700 a% (v &
FETAAGEAT GE) Th o (AT (ATS 0207/ 2-A7/4-A FT FATAT AT(), LA, T 3T T o orw 39
ATLAAT & TG ATIAT H AT I FT TSI FTA o ST ST AT STo0rT 67 o ;

oY I ST T AT I ATATAT ¥ T 35F ¥ ITART (3) F AT qE "23/12/2025 F¥
“TEHT TXeE”, 23/12/2025 Fr “FEsEETi " F wRia e o

ST HEAH TITAFRET T €77 3T & dgd A% AT T g 8, e 9% 3= & @ g 6w
IO 3T & & e fGhar @,

2005 GI/2026 (1)
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S FerH ITTARTE 7 3 SATATHaw T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AT
IR

qA: A, el TLRIT, TAT ITTIFRIET il Ih IS I T ST I ST IF ATAAH 6 o127 39
T ITETT (1) FTT Y& ARIT FT TN Fd g0, T FATIUT FXdl & [ I Al § [Aeg i F7
TATh TSI o oI STSie 36T ST AT 0 ;

ST T, e T, S ATATHAH AT 77 3T AT ST (2) F SATHLOT § T HIUT FAT g o
TH ATAAT o TSI § TR 9T, I AqL=AT § Ay qfi adt Feemt F 46 g arefras =9
q Fea T gvawe ® g gy st

EESSL
Fled TS & qAFT o § NH69 & feires ft. 347.500 (f3#T. 116.800 9 THU=-48 & a1

wiasee) & fHT. 367.700 T (RRT & SqTa-gedt @) & forg sriv i ST+ a1l §<=AT Aad 94T

=T gigd s &1 |@ferm Qe

TS T AT FAleh S T 919 qEER

oA || gagwEer || qREr | R | G emsd | sanhy Raag =R w

qeq7 EETES (BFAT H) T

1 2 3 4 5 6

T 1 A R

e T AT AT

1 200 BEL EE) 0.412268|[FITeqT THyET FXE AT
[ERIECIKIEEEE TEl
Y U TS AT
TI/AT T A HEITRTHT
TS /3 FTToT AEHFAT
TI/AT T A TETITRTHT
FTTRTS] U/ FeT

2 309 IGEl s 0.0328803|[T%IH T @I T/
AhIF ATAT

3 362 EEl Rl 0.151755|[@e T T&T Taeq/3r aTHaaqd
ST T/ AR
SATT TAY/AT TATATOT
T ALTTRTATT
EIAGRSCIRE
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0.0480558

ST (60TFH80) TaT/3AT
STATTeT S AT AT
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oY, O AT (300FH40)
U (300%80) e FTETT
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T /AT R STIeT

ST/ AR HE T
(1400960 Hie) STFFT

(20T=F120) TTT/3AT AT
RTLATHZAT U/ FoeodT

363/2

0.111287

FIAT ST/ LT - o i
AT, AHIHTAT TH/AT T[0T —

(1. *fT)

364

0.0177048

U AL QI TqT S/ |

e U, g
/ST T AT U
AT TE/AT |
ALK

365

A

0.10117

T, [T U/ FETeaT
TS, AT va/a
EESSlI

371

A

0.123933

IS tgedt! FHaLoaT U/

372

A

0.139109

TLEHAT /AT IEET
GRS

10

373/1

A

0.0480558

AR e AR

11

373/2

A

0.0480558

AT /oA ALrERT gt

12

373/3

A

0.050585

U At et u/er
e AT

13

374

S

A

0.040468

SAEEEL
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14 ||375/2 EE EEl 0.0177048|[73er TH/AT T TLEAT T
T/ e ALHAT HF T
/3T e TLHAT STFATSTRAT
/A e AT

15 375/3 EEl Rl 0.0177048|[FH+ Ta=F/AT Ae T

16 376 EEl Rl 0.040468|[@=TTT UH/3T IETHEIIET
TATHT TAG/AT oS FHTHIS

17 ||377 GEL ERl 0.042997 3|[Teea<HgH=aT tq/aim

18 378 EEl Rl 0.0354095||3T% FAFHTL UH/3AT ol
AT

19  ||379 GEL ERl 0.0455265(UH=Y T@T S1/3T TS

T T AT TIEST

20 |[121 fosft SRl uc 0.182106| TEFFHT 17 AT fofirenT
T . FHSTAT UH.
ARamag T S JgreTedT
i, T A
wETreTeT - (.T0)

21 |122 T |[EeTEEE 0.204869|[TaHe ST Tra=igeardt
T/ EITATTHHT ST
QTTRTET=T /AT AT
Sfe TrerE v
o AT ST &Y
ey B S, S

22 ||129/1 fosft STHTETE 0.0025293|[3aTs Tyt ZrsrereaT

23 (12972 fasft SECIE 0.0075878|[sf. 2. TTsT=IT v/l FrarereaT

24 |[131/1 fosft STHTETE 0.0531143|[FeoroaT e/ RrgfrmT
STe= AT U/ ZrerereT

25  [[131/2 fasft SECIE 0.0328803|[FaTs] T/l v, FarraT

26 |[131/3 fosft SEIFCIE 0.0177048|[sft 2= FraTera vey/er o
greeToT
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131/4

EIE EC1EY

0.0177048

AT U/ LA

28

132/1

Srarears

0.0050585

AT v/ T

29

132/2

EIE ECIEY

0.040468

ST UH/ET TR, =T

30

133/2

Srarears

0.0151755

forar=T dHy/e e wverT
EEEREIRCERINEER IR S

T AT Saeg/Er
REXLS

0.123933

RERIRGIE
oA TE (), AT v
A1 S AT (S[T), T2
U/ e AieTATE (L),
e o oYty e
wfeTITE (), TEAT TR/
RERLERIEC CURC IR
ot TR/ 12 wieerTE (),
QAT TR A HeA (),
ey off tyE e
HAT(T),
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42/6

Sarears

0.0354095

FICSTTAT TAY/AT ST

FEATHT, U [a
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qg

33

4217

Sarears

0.020234

F ST T/ TN
AT, TS
ESLERESRIR LAV EIEE
GRS

34

42/8

EIE EC1EY
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FEHFAT ST/ A HRITAT

35
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0.0429973

IR R (2 V| R
SfY. o Feerer

36

48/7

EIE ECIEY

0.0075878

=T U U/ ol AL
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AT

37 |[50/11 forsft SECIE 0.030351|[wfRaT U 3ty O S
AT

38 50/12 GE SEREIE 0.0120139|[A=aa AT Tag/AT T=T

39 [|50/13 BEil SEFCIE 0.0025293|[ T, =TT Srferam =T
oTe [T

40  |50/14 BE( SEBECIE 0.0126463|[ FHramTeT Ta=yHr & o9
HraToaT

41 50/15 EEL SESCIE 0.0126463|[afraZ 3T Y TH/aT U oMY
AATICAT

42 |l50/16 BEL STHTATE 0.080936| |3 Hr&reaT stferamar “fréaro
oTe [T

43 50/2 EEl SEBECIE 0.0025293||FHAFAT TTT/AT A<
arerferTeT

44 |51 fsft TS 0.154284| | i vyl et
AT AT, =reT va/Er
S8, LR AT AEHEAT

U/ e ATRATAT, TSEAT
/3T AT, ST U
AR UH/E T

TTRATHT, Fers] UH ve/ar
EEEUESICIRTCIR ]
(13099 =T<H) TH/T
BEEIKIGIAERE IR IE]
AT, STIFAT TH/3AT oI
AT IR ISITodT, ST
TTFAT TR/ SR
AR, TUAT Saeg/Ar

TTHAE THTE & T
T/ ST, AR
ETHZ T U/ HZoOT Sl
. T vH/E e qu T
e, farergT St o,
FHEAT TIF/AT ST TTHAT
St ot fra=T veyer e a9
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TS T AT Taog/3r
T aeT gHeT. U Saeg/a
ST/ AT TH AT,
AT AT Sae/s
IREIEREI

(51/1, 51/2, 51/3, 51/4,
51/6, 51/7, 51/8, 51/9,
51/10, 51/11, 51/13, 51/19,
51/20, 51/21)

45

56/10

EIEIECIES

0.0025293

T, deeaaadt vq/sm
IREEETX

46

56/11

EIEIECIES

0.0126463

U, AT TH/a @

LT

47

56/2

EIEIECIES

0.0025293

T TATEAT UH/ET T,
THAT (55U 45 hie)
ST/ TITAT

48

56/3

Sarears

0.0025293

ST &1 AT vHy/Er
forereare, 25/25 T,
ATASIFAT ST/ o &1 U
IERLEIES

49

56/4

Sarears

0.010117

<. [ETT TH/EA T
AT UH/3T 30T
IS UH/3T [reaT & U,
=TT UHy/el FaaT

50

56/6

Sarears

0.0050585

|, AeaATITar va/
Sehe el U, AEEHAT TH/a
e TLHATAT ST, W vH/Er
THAT, AT U/
IO, ARTTS] U3 47T,
1.0, FoRm=m dqy/e
AATCATL AT, THAT S1/31T
RTCT ", et ve/er
ergaTeer U, AefaveaT
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UH/3T A TLHAT H L TIATET
/AT FATT, AHFAT
ST/ TITAT

STt & AT vey/Er
AT, | AT
ST/ A & U oA
ST, T[T U/ T
AT UH/3T 30T
RIS UH/3T [roaT & U,
IR IR TE R R K
ATTAHEFAT Taeg/ar Harear
L. AT vH/Er [T U

51

56/7

0.0025293

Y. AheaATaTSr vE/e
Sehe el U, ATH AT Ta/ar
e TLHTAT ST, W vH/Er
THAT, AT U/
IO, ATTS], TH/3T e,
1.0, FoRm=m dqy/e
AATTATL AL, THAT S1/31T
o7 #fY, AT v/
rgaTeer Ua. FefaveaT
/3T A TLHOAT H 1 TTATT
/3T FATT, AFHFAT
T/ TITAT

ST &7 AT vHy/Er
AT, |, AT
ST/ A & U oA
ST, [T U/ T
AT U/ RTeT
ARTETS] TH/3r [0t &1 U,
IR IR TE R R
ATEEFAT Taeg/ar ST
AL, AT T/ [reaT

52

56/8

0.0025293

ATRIHEFAT Taeg/ar AT
25*35 Hie
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53

56/9

EIE EC1EY

0.0075878

L. AT UH/r [T

54

57/112

Srarears

0.010117

EIREE]
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57/1<T

EIE ECIEY

0.0025293

IMEIEREEE IR e
BEEIEIED

56

57/25%

EIE ECIEY

0.030351

BRI E R

Teetaary, fORT aree - o
T ATTE A TIL ATTH
Emiccy

57

62/3

EIEIECIES

0.0151755

FegeT UH/3T [T

58

64/12

EIEIECIES

0.0050585

T SO, TH/E StEr
RECIE

59

64/15

EIEIECIES

0.0025293

=T UH/AT o AT

60

64/13f

EIEIECIES

0.0429973

AT e T T

61

64/311

EIEIECIES

0.030351

AT AR AR
AeATHT Taeg/4T faaeie

TAAFAT ST/ ToaoT AT

62

64/312

EIE I ECIES

0.0025293

AT ST/ Ae U,

63

64/3%T

Sarears

0.0025293

A9 SO, UH/E STEr
HEHT. qEo1 UH/ A
AT AR AR

AT AT Saeg/oT farasish
TAAEAT ST/ oa=T AT
AT ST/ e U,
L. [T o U
AETaaeaT v/

ST TAoT TTSTT U/ o]
TTSTET UH/ET o€ e,
TEALTS UH/AT T FHaoT,
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STALTHTT UH/3T o FHaodT
Ao v T S/ faasiee,
TATFAT S/ e,
AT ST AT &7 FqT
T/ L. THATAT
GEHTEEL SAUT Ta-He g5
T, TrerTge!

64

64/6

0.0050585

& U TgTaavdT ve/ar e
TStaeaT

65

64/7

0.0050585

TTSTST UH/3T T

66

64/9

0.0050585

67

67

Ry ST/

0.250513

TETHAT Saeg/a FHaaiaT
T UH/3AT T S 6
AT UH/AT FHRATAT

. T WETeaoT (20U 25)
LGEIREEREEIC N
foreIT (200F925) T/

=T, TS T

(200 FH25) TH/ET ATET,
. FHTEawT (20059 25)
/A FREASiaTT AR
T/ FfATT-(o ),
TS /3 HRATT
(67/1, 67/2, 67/4, 67/5,
67/7)

68

68

0.0940408

T G HIR@MT BT o
TOST ST eI ATTH
TaHe I ZfAafEd e
MEREFECIRAPIEREIE LT
F Tade I FAafEd Fwie,
e ee 29 Reres amedy
w7 arsua o faers o

TTfeNAgeeT 3. Tavs]
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TATUH JHATE FATHH T
Ao FiasT greed fistee ®i
o TUS AU UFfocA9THe aTs
I JFATS FATHH TARIL

[ERIESE

T T ATH: =TI

69

101

A

0.2579835

FATCH TATFOET Al T9RT
RIEEE T

70

15/19

A

0.0025293

T ST/ A
FETETT

71

15/2

A

0.0126463

RTFT S/ 2T

72

15/20

A

0.020234

VAT ATAT ST/
TS

73

15/21

A

0.0151755

AL, FOT /A

ASIGRS el

74

15/23

A

0.0177048

AT 33?’23/3?[@?
heltqT

75

15/25

A

0.0151755

TS UH/3AT o [rear

76

15/3T

SRl

A

0.0025293

RTHT UH/3AT € HFIraT

TS AT T/ [T

HETTS] /3T o HFIaT=T

77

15/8

A

0.0227632

AT THT T/ TATIT THT

78

25/1T

A

0.0025293

AT ST U/ A
STt

79

70

SRILGLED

0.0354095

ST FHer=T. TH/aT o
FHACT FTRATHT T/
Tege T |19 AL, TWx
/A T (o dro) T
TS ST/ TR AT, (4
) A=l 3 UH/EA T

SLHAT WATIOT TH/3AT 7
IS, a1 U/ T T
AT ST/ e
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TGN WHAT Saed/3
TTHTHT AT /1% S
HET FHET U, TH/EA oS
ATLTOTCT UH/3AT FeaeT
ATLTOTCT UH/3AT FeaeT
AT UH/3AT o1 FHea o
SISt IoaTTg T va/a
e oTelt @1 qaTae St
/A T

(70/1, 70/4, 70/5, 70/6,
70/8, 70/9, 70/10, 70/11,
70/12, 70/13, 70/14, 70/21,
70/22)

80

75/1

0.091053

qLITH-ST-E T H 33@3/3?[
ThT AT

81

75/3

0.040468

TISTHT UH/3T A< ST

UEED

T §AFE

82

101/2

0.0151755

T SR U, TH/
ALHHTSHT TH/AT AT
Mo YOHFIT 221,

SHA/A A FH.SFHATT
HET ST, SN/ e MFaoT

e Y/ e Mideear

83

108

0.116345

ERERIREECIREGEIREER
RERIRGIEIE EC IR ER
/3T =T T U/

T THFHT TIoG/ATATT U

UNEEE

84

109

0.460323

AT A/ e felvrodT

85

114

0.080936

o Tae/aT oe ARl

86

115

0.106229

TR, fohor AT ST Ot
REEEEI
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87 30 Rl 0.460323|[%IreaT THy/r FTET RIS
/3T AT AT
/AT JIAT SATAT LT
FAEHT F U ST/ T
FHT FTLIAT ST/ o
e AT VH/A
A TieTeaT

88 36/13 ELR 0.0025293||5T,. IRTT=T UHy/3r =T
TRNTOAT, FS[ATT UH/3T TTSTe
o, . ghver .U v/

i 3 ﬂ:

89 36/17 ELR 0.0025293||5T,. IRTT=IT . UHy/3r FAT
oo,

90  |[37/1 EES 0.0177048|&= qarm =aey/ar 9t forarra

91 38/8 ELR 0.0025293|(frm=T UH/3r wfe T,
FASITET & e

92 38/9 ELR 0.0151755|[WrfeaedT Ue/ar e THaT
JRTFAT ST/ MTE T

93 ||40/2 EE) 0.0252925|[Trfae =Y. 4. tay/ar «e
TR 29

94  |l40/5 SEFCIE 0.0075878|[farafeRToaT 7. THyET e
SIEIGNIEL

95 ||40/6 SEFCIE 0.030351|[. TATIHT UH/AT I FHATHT,

96 |[41/19%2 STHTETE 0.141638|[tHu faragTe tey/sr .
FSTeaT

T T ATH: TAFL v

97 67/2 s 0.108758|[THaT ST/ AGTATATIH]

98  ||68/2 s 0.0050585||sraer+AT S/ T SaaTIaHT

ArarieraTg, HSTHEAT /3T A

STAATIHRT AT,
g e A
SAATTIHT AT,




14

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

STRIEAT ST/ A SaATTIHT
Ararterare, . ferawnT /3T @

STAATIHT SETTATE,.

99

70

0.0834653

AT UH/AT TTOT

100

71

0.0632313

frErfeTedT g/ wRET

101

72

0.343978

U, 0T G/ FEEeT

UKD

AT AT

102

39/4

0.070819

THHAT, UH/3AT e =g

103

45/1

0.0025293

BIEIRG TSR EEIE e

104

45/3

0.0859945

AT U/ S, AT

105

46/2

0.0075878

T Saeg/ar ggqeaT

106

47171

0.0531143

BECIEERR I ICEE
T Tae/ar FATETeT
T ST FErEET deyer gEeT
ForerT day/er [T T e
T/ FRrEETEeT T

S/ SITHIIT,
FIAFAT ST/ A< T ST,
AT Saeg/aT FgTeT

TEFH TTY/AT ATATH]

T Tae/ar FATaTeaT
RESkIF

107

4717

0.227632

BEEIEERRE IR ICEE]

T Tae/ar FATaTeaT
BRIk

108

48/1T

0.0733482

AT /3T AT FOOTa
/3T . U, Ia30d ToraT

T/ TTAT

109

54/1T

0.0151755

RFAT SF/3T A HgLodT

110

54/3

0.356624

ST ST/ T
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AETeT=aT

111 ||55/1 UIER] 0.151755|[SHUA =9T S1/31T AT

112 ||77/18 ST 0.0025293 |0+ T Taey/ar fEem=r

113 ||77/20 EiRl 0.0632313 gﬁﬂﬁﬁ'{%ﬂ/@f%ﬂﬁ
E

114 ||[77/6 Rl 0.0480558|[a= T+ T Tae/ar T[raT

115 ||77/9 ST 0.020234|[=rmawT, Taeg/ar g

T T AT TRt

116 ||32/3 EiRl 0.0025293 ﬁﬁ@ﬂﬁ'&{/aﬁ FHeT,
TR U/ FEeT

117 ||32/4 SRl 0.042997 3w Taeg/ar e
UUEEIEIERIC R EERE§
e U/ o e

118  |[32/8 s 0.020234|[qgTere St taydr draeet
IREE

119 ||4/1 LEuEd 0.536201|[FErEarereaT e g/dr s
KESUEEEE UL ACRILS!

120 ||4/2 ER) 0.010117||fAr=uTeraT o2 qgm=
.U, TR Ao R,
AfATey s T giEdre uT
gTeas, TUAd gred Al. 48

121 |6/21 EEl 0.0126463 (/s < vy drggeet
IREE

122 ||6/4 ElRl 0.0177048|[0Z+AT Taeg/3 o= e
ULEEEIEIERICRIICERE§
T v/ e e

123 ||6/5 EEl 0.0126463|[Frgameema/aT & friar =T.
o SfY. AT

TS T AT ATt

124 ||1/6 ElR 0.118875|[ETR¥=T UH/3T e Fge=T
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TET FILT

e T AT SAEET

125

146

A/

0.222574

FEOIT /3T FHFT=T, THAT

TSI /AT FooA =T, ATASTHT
Tae/3r i, FeTET
/AT HST AT,
TTSTHT /AT ST,
STHEET SASY/AT AHTHAT 1.
0. TEFT A/ U
EEATHT

AT T AT AR

Tie T AT AEHTI (FHET)

126

6/1

GEil

0.040468

SO S/ AT
ST, AT, ARG AT UH/A A
ELSERI

127

71

0.010117

BERIRGIEIRENIEEDT
IO T/ .
EECIER=1]

e T AT; SIS

128

120/2

A

0.0050585

forarfeRTCaT =T UHy/aT T

129

123/2

Sarears

0.0278217

TIOFAT Saeg/3T . Haa=T

130

124/2

0.0126463

. FEALTS UH/AT UL
BRI

131

139/44T

0.0025293

fereferoaT

132

139/4%T1

0.010117

STt AT UE/E

ST FFIATHT F T AR
/3T UAET FFTeTT

ST AT o/

ST FFTRTST oh. Z T
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/3T TS Pl

133 ||139/4%T2 IGEL EERCEC 0.0075878|[TTsT+AT T/ oI
ElREERE

134|141 IGEL SEECETl 0.0455265([0F. TTHsETTAT TH/AT 12,

135 |[142/3 IGEL I LEIETUIELT 0.010117|[w=eraieg UH/3 e Fressam

136 |[143 BEil HEl 0.010117|fTwHe

137 ||[144/9 qETr [ErEE 0.0151755|[Ta-He

T T ATH: TEaTgedt

138 ||186/1 REL ER 0.050585||#ft. 3rerer vay/er fRrereaT

139 |186/2 REL R 0.0455265|[F< e qeff gy o=
l % .E |

140 |186/3 REL R 0.060702)[=T. =t ATy vHy/Er v
GRSl

141 ||186/4 EEl ikl 0.010117|[FS{aTer UH UH/3T STITTHHT

142 ||186/5 GEL EEl 0.0151755|[ATTTS . 9. Tay/r
(RURES

143 |[193/1 GE Ekl 0.0379387|[AISTFIT T/ [LATHZAT

144 |193/2 REL ER 0.0733482| (T e/ v e,
ST AT TR/ F O
T

145 |[193/3 EEl Rl 0.040468|[TA&HT Tawg/AT TTHFHTITHIT

146 ||193/4 GEL s 0.0581727|[fAe=T Taeg/sr S04,
ATAFHTT

147 |[193/5 EEl Rl 0.020234|[7Terer oft. Uy, UEy/ET Hfifqare
. AT

148 |[206 GEL &l 0.0885237||FareaT UHy/aT FeeeT
LT UH/AT ALECT [reaT
/3T AT SIATIeT
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/3T FLHOAT =TaTeT U/
TLHOIT FETOAT U/ TEEoT
U AT /3T o
GREERI

149

207

0.0758775

ST V3T FEET [T
/AT TTHAT STHTTAOIT
/3T AT AT U/
T ELOT UH/3T T2aeT
LT UH/S FALEAT FHATAT
/3T 30T gAAT va/E
STSoAT STaTTeaT vH/E
FHTHT

150

228/1

0.0758775

AT UH/AT AT THATH T
eI dq/e W
BMEEEC R L RGIE
e THARH A

151

229/1

0.0252925

STHAT U/ TGTHEHT

152

229/2

0.0455265

AT TH/ IAgTATS.

153

229/3

0.0531143

STFATT T/ TGTHTT

154

229/4

0.060702

ATHHTT U/ ISR ST

155

40/47

0.0050585

LGRUCRIE

156

40/5¢F

0.0050585

LGRUECEIEY

157

40/6

0.0025293

[BEREEIEESE

158

44/4

0.020234

AT S/ g gt
GE!

159

46/2

A

0.0354095

ey i vy S
ST AET (9,47 A
T vy At A
aréy et i ey Ah
FRTTEAT AT (1.1)

160

47

At G/

0.010117

UERE CACED
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161 |55 T/ 0.197282|[TTaHe =T

T T AT STqagedT

162 ||28/14 SRl 0.0379387|[%=AT faraes™ T

163  ||28/5 SRl 0.10117|[F=T ferares= T=roT

164  ||29/1 e 0.0682898||srsrerT T/ drgT=rsreaT
TAEHTHT S/ A
ATISTOAT WA T U/
ST HEARTOIT T/
A AT

165 {|29/11 USR] 0.0252925[&t. 311, AT TH/Ar saerar

166  ||29/12 e 0.0252925| <131, TIST=T THy/EAT St

167  ||]29/2 TT 0.0632313|[ARTTS Sff. 0, /s W
(+.71m)

168  ||29/5 USR] 0.0278217|[es{Ter dey/dr Sie SgedT

169 ||29/6 USR] 0.0252925||+ftfa=mer tey/ar g

170 ||29/7 U 0.0480558|[ET. =TT UH/AT Iga=CT

171 ||30/14 El 0.0126463|[sfra<raT U/ ag==rear

172 ||30/3 LEtEd 0.010117|[d7.1. =T

173 ||30/7 iRl 0.010117|[sT STr=IT W/ [reaT
HAHH 3@@2/3?(@'6‘“ e

174 ||32/10 ST 0.010117|[&t.sft. ==, vay/e @re .o,

175 |[32/74% LEuET 0.0227632|[wT=¥ Sft Ty e Sty
Teed, U, T, @¥0q

176 ||32/8 IERETE RED 0.0227632|[UH. T. @1 “hsar Ta/ar T
ST T H AT U/ T
ST FEOIT

177 ||32/9 ST 0.010117|[wTgx St UH/et @ie 1.0,
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178  ||48/1 EEl Rl 0.0151755|[AZ e g/ oe foRreaT
AT U/ oe forvreaT
AT U/ oe foivredT g
TTHTHT UH/3AT o FSAET
AT ST/ T o TAT

179 ||49/1 EEl Rl 0.0025293|[AT @+ SaeT/3T
rgegT.

180 |60 BEL EES 0.0328803|[<t.&1. Fremarear /s e
ForfT, AT vH/aT W
qEAT

181 |61/1 BEL EE) 0.010117|(E1.£Y. Forgr B daya
IRERI

182  |62/1 BEL EES 0.0151755|[<t. 2. T i taysr
IRERI

183 ||63/2 EEl s 0.0227632||STa<TH=aT TH/3T dshawdT

184 ||64/2 GEL ERl 0.030351 |[SrET==aT TH/ai dFhewT

185 ||65 st ST 0.030351|[sft =ffaamer Ty a2
TITHETT, FHAEHAT TH/EAT T
ULEETH

186 |66 IGELl ElR 0.0278217|[Sft =fifeama vey/st o
TITHETT, FHAFHT TH/EAT T
ULEE

187 |67 GEL EEl 0.0328803|[ATRTTSIT TH/3AT dheeaT

188 ||68/5 EEl Rl 0.0379387 | TeTfarea Taey/air Ut
T

189 ||69/4 [GEll iR 0.030351|[gr=TeaT St UH/ar Mfagedt

190 ||70 GEL EEl 0.154284|[FFeorcaT UH/3T ofe qfeFeaT

T T ATH: TIATgedt SAHGH HaeT

191 180 [GEll A 0.0556435([TTa+HE
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192 ||185 EiR] 0.144167|[adz e gifdweax
A TEaTged . gl adedT
FeurEHe. AR AT, LT
fefeere

193 |186 ElR) 0.0354095([TaH< BT

194 189 SESCIE 0.156813|[1.11e. FgwT e T

195 {190 SEEIE 0.128992|[# e, FzwT A R

196 ||191 SERECIE 0.227632|[TIHE @1

197 |[195 EIEIECIES 0.159343|[Ta= e T3

198  ||199 SEREIE 0.0429973|[Ta#z 7T

199  ||200 STSTLATE 0.184635|Ta-HE @1

200 |[202 SECIE 0.118875|[ITHT

201 |[204 STeTEATE 0.040468|[FEFAT Ta=/AT FToT,
STFSTET ST/ I

202 |[206 SECIE 0.209928|[TAHZ BT

e T AT HrATgeAl

203 |10 SRllpucy 0.298451|[%. framer dy/air . FrieT

STETERT TH/AT e FAHT,
AT T/ A gAT,

FHALTIT UH/A o

AT, TTHAT TH/A A
AT, TEHIT UH/3T o
AT, STIFT U/ Ae
AT TTATAT U/ ol
AT, TATAT U/ A

SAAHT, AT T/

IEEIEIGIRERC HEIEGIRED

EECEEIEIREIR I E L

/T T, AT

T/ EETTEE

ERREAREE IR e
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TTITHTIRT, AR S1/30 o
TTHT, STAALHT ST/ A
TTHT, S, HATST ST/
< TR, AT o Soft
A/ e MiAT T T
RIS UH/E |e e,
TIMEHAT ST/ T
TRITerAT, e ve/er
AT, gaHaerS] va/E 9
AT EFT S/
HYTST AT . FHATAT TH/aA
HHTHT, ATTATIART ST dT<T
AldATHh LTHATA I
ERGIERERUERR IR TE
REIEIGIREME CRIpEaR
STAVFET ST TiecTherd

B ETAl
(10/1,10/2,10/3,10/5,10/4A)

204

104

0.0050585

o TR TodT UH/3T T,
o TSI UH/3T =T

205

110

0.0227632

. AT TH/A &, FIIET

206

112

0.0050585

ITEAT TH/ET e [eaT IEFT
/3T o [reaT TAw T
TI/AT A [T FACT
/3T T T A
T/ Ae [T

207

116

0.0050585

ST O, IS & 19 T3]

208

144

0.0354095

TTHTEATHT T/ e Her=T
SO UH/AAT oI HILI=T
TTRTS] /3T o wiverar
LT T/ A FHILaTaT
ST TH/AT A HiAAT

209

20/2

Ry ST

0.0025293

U UT
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210 ||218 EEl Rl 0.16946|[=TFHTT TH/aT Irgrarew™T

211 ||55 st CRE) 0.010117|[T3eTg

212 ||6/3T EEl EERCEC 0.0025293||=ffAama Taeg/ar SrefeirT

213 ||75/1 EEl UIER] 0.0025293|[ET=redT UH/elr e s
FHTAT, HAeHAT ST/ e
EIEETIE

214 ||[75/5 IEEL e 0.0025293|[AeeT=IT UH/3AT o€ TTEoT

215 ||75/6 EEL ISR 0.0025293|[7Ta<TS UH/3T o TgT FHHTHT

216 ||[75/7 GEL IR 0.0025293|[aFHT=T UH/3T @e IrawT

217 |79 REL R 0.0758775|[&aTeraT €1 2 va/ar
51 '

218 ||83/6 REL R 0.0429973|[F FrgraoaT THyET Hivars

UEEIKIGHE IR IRIGIPE L ]

219 ||23 BEl e 0.0278217|[AT=T=roredT U/ oe TAT
ULEEE IR IR TSI
TT TSSO ShaT=eToT
/3T ofe UAT Ttaaer

220 ||24/1 EEl ERl 0.0025293|[faaFHTT TH/ET A, FUR

FAAT AATHHATL TH/A A,
FUH FoOAT TALIFAT T/
e, U FHOIT [ETAAT

/3T o, FUH FaoT

Total

12.5146732

[FT. &. CNH/TA-3/AE-4/NH-69/3(a) 2024-25/3A/3D]

o ™, Agas

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 19th March, 2026

S.0. 1437(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 5867(E) Dated:17/12/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for building (widening/Two/ Four laning etc.,), maintenance, management and
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operation of NH-69 in the stretch of land from Design Km 347.500 (Intersection with NH-48 at Km 116.800) to
Km. 367.700 on Sira to Badavanahalli section in the district of TUMKUR in the state of KARNATAKA, in the state
of KARNATAKA

And whereas the substance of the said notification has been published in “Deccan Herald” dated 23/12/2025 ,
“Vijayavani” dated 23/12/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures within the stretch of land from Design
Km 347.500 (Intersection with NH-48 at Km 116.800) to Km 367.700 on Sira to Badavanahalli section in the
district of TUMKUR in the state of KARNATAKA.

State: KARNATAKA District: TUMKUR
SI. No. Survey/Plot Type of Land || Nature of Area Name of Land
Number Land (in Hectares) Owner/Interested Person
1 2 3 4 5 6

Taluk: Sira

Village: Magodu

1 200 Private Dry 0.412268|[Borappa S/O Kareboranna
Vishalakshmi.C W/O
B.N.Ranganath Lakshmamma
W/O Late B.Mahalingappa
Nagaraju S/O Borappa
Lakshmamma W/O Late
B.Mahalingappa Nagaraju S/O
Borappa

2 309 Private Dry 0.0328803|[Taranum Ar Khanum S/O Shafiq
Ahmed

3 362 Private Dry 0.151755|[Lakshmi Devi W/O
Vamadevamurthy Jayamma W/O
Nagaraju Javanappa W/O
Javalingappa
E.Maradiranganathappa
B.N.Ranganathappa

4 363/1 Private Dry 0.0480558|[Javanappa (60X80) W/O
Javalingappa
E.Maradiranganathappa (30X40)
S/O Iranna B.N.Ranganathappa
(30X40) and (30X80) bin
Narasappa Sakamma (30X120),
(30X120), (30X120) W/O
Giriyanna Jayamma W/O
Nagaraju Mandal Panchayat
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(140X60 feet) Jayamma
(20X120) W/O Nagaraju
Rangashyamayya S/O Mallappa

363/2

Private

NAK

0.111287

Kusuma W/O Rangappa - Bhu Pa
R. Lakshmikanta S/O Rangappa —
(Bho. Pa)

364

Private

Dry

0.0177048

M.Lakshmidevamma W/O C
Narasimhaiah N.
Narasimhamurthy S/O C
Narasimhaiah N
Lakshminarayana S/O C
Narasimhaiah

365

Private

Dry

0.10117

M. Rangaiah S/O Doddarangappa
M.R. Narasimhaiah S/O
Doddarangappa

371

Private

Dry

0.123933

Kodihalli Kadarappa S/O
Kadurappa

372

Private

Dry

0.139109

Narasaiah s/o Danaraya
Narasappa

10

373/1

Private

Dry

0.0480558

Govindaraju s/o
Narasimhamurthy

11

373/2

Private

Dry

0.0480558

Lakshmaiah s/o Narasimha
Murthy

12

373/3

Private

Dry

0.050585

N Narasimha Murthy s/o
Narasimha Murthy

13

374

Private

Dry

0.040468

Hanumantharayappa M.N. bin
Late Narasimhaiah

14

375/2

Private

Dry

0.0177048

Ramesh s/o Late Narasaiah
Ranganatha s/o Late Narasaiah
Seebamma s/o Late Narasaiah
Ammajamma s/o Late Narasaiah

15

375/3

Private

Dry

0.0177048

Narasamma w/o Late Rangappa

16

376

Private

Dry

0.040468

Badegowda S/O
Dodamallegowda Ratnamma
W/O Late Kamaraj

17

377

Private

Dry

0.0429973

Gubbinarasimhamayya S/O
Kadurappa

18

378

Private

Dry

0.0354095

RK Druvakumar s/o Late
Kanimaiah

19

379

Private

Dry

0.0455265

SR Rekha D/o Rajanna

Village:

Borasandra

20

121

Private

Dry/NAK

0.182106

Puttayamma Kom Eranna
Lingamma Kom K. Karianna M.
Srinivasamurthy bin
Mahalingappa M.
Srinivasamurthy bin
Mabhalingappa - (Bhoo.pa)
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122

Common

Kharab/Dry

0.204869

Government GS
Ramachandraswamy S/o
Gurushivaramanna GS
Sashidhara S/O
Gurushivaramanna GS
Raghavendra S/O
Gurushivaramanna Ankita .C S/O
Late G K. Choudaiah

22

129/1

Private

DRY

0.0025293

Devaraju S/o Honneshappa

23

129/2

Private

DRY

0.0075878

G.H. Rajanna S/O Honneshappa

24

131/1

Private

DRY

0.0531143

Krishnappa S/O Chikkarianna
GH Ranganatha S/O
Honneshappa

25

13172

Private

DRY

0.0328803

Devaraju S/O M. Kariyanna

26

131/3

Private

DRY

0.0177048

G.H.Ranganathan S/O Late
Honneshappa

27

131/4

Private

DRY

0.0177048

Devaraju S/O M.Kariyanna
Kariyanna S/O M.Kariyanna

28

132/1

Private

DRY

0.0050585

Ranganatha S/O Chikkariappa

29

132/2

Private

DRY

0.040468

Karianna S/O M. Karianna

30

133/2

Private

DRY

0.0151755

Shivanna S/O Chikkanna
Kariamma w/o Shivanna
Chikanna S/O Chikanna
Bhagyamma w/o Chikanna

Village:

Guligenahalli

31

107

Private

NAK

0.123933

Puttaiah s/o late Malliah(Bhupa),
Bharat M P Bin Late
Malliah(Bhupa), Puttaiah s/o late
Malliah(Bhupa), Bharat M P s/o
late Malliah(Bhupa), Puttaiah s/o
late Malliah(Bhupa), Bharat M P
s/o late Malliah(Bhupa), Puttaiah
s/o late Mallya(Bhupa), Bharat M
P s/o late Mallya(Bhupa),

32

42/6

Private

DRY

0.0354095

Kariamma w/o Era Bommanna,
Executive Engineer, P.R.I.
Division, Madhugiri

33

42/7

Private

DRY

0.020234

Kariamma w/o Era Bommanna,
Executive Engineer, P.R.I.
Division, Madhugiri

34

42/8

Private

DRY

0.0252925

Lakshmamma w/o Late
Kariyanna

35

43/1A

Private

DRY

0.0429973

Siddagangamma w/o Late
G.P.Mallesh

36

48/7

Private

DRY

0.0075878

Chaya.K L S/o Late R. Kariyanna

37

50/11

Private

DRY

0.030351

Punita NR S/o N D
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Rangdhamayya

38

50/12

Private

DRY

0.0120139

Sannatayamma w/o Ranganna

39

50/13

Private

DRY

0.0025293

R Srirangappa alias Srirangappa
Late Rangappa

40

50/14

Private

DRY

0.0126463

B Sowbhagyamma W/o B R
Srirangappa

41

50/15

Private

DRY

0.0126463

Bandiranganath R S/o S R
Ranganathappa

42

50/16

Private

DRY

0.080936

R Srirangappa alias Srirangappa
Late Rangappa

43

50/2

Private

DRY

0.0025293

Kamalamma w/o Late
Pathalingappa

44

51

Private

DRY

0.154284

Kariyanna S/o Obal
Narasimhaiah, Srirangamma S/o
G.H. Narasimhaiah Lakshmamma
S/o Late Marianna, Rajamma S/o
Marianna, G M Narasimhamurthy
S/o Late Marianna, Nataraju M
S/o Late Marianna
Ranganathappa (13X9 yards) S/o
Doddobalanna, Karianna S/o
Allappa, Jayamma S/o Late
Doddohonnappa, Karianna
Srirangamma S/o G.H.
Narasimhaiah, Kumuda w/o
Raghavendra Prasad K Puttamma
w/o G.P. Nagaraju
Sannamuddappa S/o0 Muddappa
G. P. Eranna S/o Late Sanna
Patanna, Thimmakka GP Eranna,
Karimamma w/o GP Eranna G. P.
Sivanna S/o Late sanna Pathanna
chikkatayamma w/o Govindappa
Hemalatha.N w/o S P Kumar
N.R.Chetana w/o Ranganatha
S.R. NR Jyoti w/o Sivalingappa
(511, 51/2,51/3, 51/4, 51/6,
51/7,51/8,51/9, 51/10, 51/11,
51/13, 51/19, 51/20, 51/21)

45

56/10

Private

DRY

0.0025293

C. Venkatachalapathy S/o
Chikkavenkatesh

46

56/11

Private

DRY

0.0126463

N. Narasimhaiah S/o Late
Narasappa

47

56/2

Private

DRY

0.0025293

C.Rathnamma S/o Kurlappa,
Lakkamma (55X 45 feet) w/o
Iranna

48

56/3

Private

DRY

0.0025293

G.T.Narayanappa S/o
Thimmarayappa, 25/25 Ft,
Nanjamma w/o Late BM
Lingachar
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56/4

Private

DRY

0.010117

D. Ranganatha S/o Dasanna
Ranganathappa S/o Rangappa
Nagaraju S/o Rangappa B M.
Lingachar S/o Mailarachar

50

56/6

Private

DRY

0.0050585

C. Venkatachalapathi S/O Chikka
Venkatesh N. Narasimayya S/O
Late Narasappa D. Ranganath
S/O Dasanna, Ranganathappa S/O
Rangappa, Nagaraju S/O
Rangappa, B.M. Lingachaar S/O
Mylaarachaar R. Pramila D/O
Rangappa C. Venkatachalapathy
S/o Chikkavenkatesh N.
Narasimhaiah S/o Late Narasappa
C.Rathnamma S/o Kurlappa,
Lakkamma w/o Iranna
G.T.Narayanappa S/o
Thimmarayappa, , Nanjamma w/o
Late B M Lingachar D.
Ranganatha S/o Dasanna
Ranganathappa S/o Rangappa
Nagaraju S/o Rangappa B M.
Lingachar S/o Mailarachar
ThayiMuddamma w/o
Srirangappa R. Pramila S/o
Rangappa and

51

56/7

Private

DRY

0.0025293

C. Venkatachalapathi S/O Chikka
Venkatesh N. Narasimayya S/O
Late Narasappa D. Ranganath
S/O Dasanna, Ranganathappa S/O
Rangappa, Nagaraju S/O
Rangappa, B.M. Lingachaar S/O
Mylaarachaar R. Pramila D/O
Rangappa C. Venkatachalapathy
S/o Chikkavenkatesh N.
Narasimhaiah S/o Late Narasappa
C.Rathnamma S/o Kurlappa,
Lakkamma w/o Iranna
G.T.Narayanappa S/o
Thimmarayappa, , Nanjamma w/o
Late B M Lingachar D.
Ranganatha S/o Dasanna
Ranganathappa S/o Rangappa
Nagaraju S/o Rangappa B M.
Lingachar S/o Mailarachar
ThayiMuddamma w/o
Srirangappa R. Pramila S/o
Rangappa

52

56/8

Private

DRY

0.0025293

ThayiMuddamma w/o
Srirangappa 25*35 feet

53

56/9

Private

DRY

0.0075878

R. Pramila S/o Rangappa

54

57/1A2

Common

DRY

0.010117

Acquisition

55

57/1B

Common

DRY

0.0025293

Acquisition Kenchappa S/o
Doddabandegowda

56

57/2C

Common

DRY

0.030351

Siddamma w/o Ranganna
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Tahsildar, Shira Taluk - On
behalf of the Governor of
Karnataka

57

62/3

Private

DRY

0.0151755

Chandranna S/o Puttanaganna

58

64/12

Private

DRY

0.0050585

Natesh G.M. S/o GB Muddanna.

59

64/15

Private

DRY

0.0025293

Muddanna S/o Late
Beeralingappa

60

64/1B

Private

DRY

0.0429973

Nagalingappa

61

64/3A1

Private

DRY

0.030351

Srirangappa Nagan Nagaraju
Mallamma w/o Sivashankar

Parvathamma w/o Subbanna
Naganna

62

64/3A2

Private

DRY

0.0025293

Nagaratnamma w/o Late S. R.
Ranganathappa

63

64/3C

Private

DRY

0.0025293

Natesh G.M. S/o GB Muddanna.
Muddanna S/o Late
Beeralingappa. Nagalingappa
Srirangappa Nagan Nagaraju
Mallamma w/o Sivashankar
Parvathamma w/o Subbanna
Naganna Nagaratnamma w/o Late
S. R. Ranganathappa K S
Mahadevappa S/o Chikka
Sanjeevappa Rajanna S/o
Kenchappa Bandi Ranganatha R.
.s/0 S. R. Ranganathappa, Bharat
G.R. .s/0 S. R. Ranganathappa
Rajanna S/O Late Kenchappa,
Basavaraju S/O Late Kenchappa,
Jayaramappa S/O Late
Kenchappa Shrirangappa,
Naganna, Nagaraju, Mallamma
W/O Shivashankar, Parvathamma
W/O subbanna, Naganna
G.K.Nagalakshmamma W/O D.
Ramachandrappa Headmaster of
Government High School,
Guligenahalli

64

64/6

Private

DRY

0.0050585

K S Mahadevappa S/o Chikka
Sanjeevappa

65

64/7

Private

DRY

0.0050585

Rajanna S/o Kenchappa

66

64/9

Private

DRY

0.0050585

Bandi Ranganatha R. .s/o S. R.
Ranganathappa, Bharat G.R. .s/o
S. R. Ranganathappa

67

67

Private

DRY/NAK

0.250513

Puttiramma w/o Sivaramaiah
Ranganna S/o Sannamuddanna G
K Ranganatha s/o Kariyanna
K.S.Mahadevappa (20X25) s/o
Chikkasanjeevappa,, Thimmanna
(20X25) s/o Maranna,,
Thimmarajamma (20X25) s/o

Narasappa, K.SMahadevappa
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(20x25) s/o Chikkasanjeevappa
Nagaraju s/o Kariyanna-(Bhoo
Pa), Nagaraju s/o Kariyanna
(67/1, 67/2,67/4, 67/5, 67/7)

68

68

Government

Dry

0.0940408

Government Kharabu Sendivana
For the purpose of construction of
the Government Pre University
College Guligenahalli The
Principal of the Government Pre
University College, Guligenahalli
has reserved it for him In the
village of Guligenahalli D.
Devaraju Urs Backward Classes
Pre Matric Boys Hostel Reserved
for the purpose of establishment
by the Backward Classes Welfare
Department

Village:

Nyayagere

69

101

Private

Dry

0.2579835

Karnataka Electricity Board Shira
Power Station

70

15/19

Private

Dry

0.0025293

Bommakka w/o Late
Doddanagappa

71

15/2

Private

Dry

0.0126463

Rangamma w/o Muddappa

72

15/20

Private

Dry

0.020234

B.V. Latha w/o Ramakrishnappa

73

15/21

Private

Dry

0.0151755

R. Krishnamurthy s/o
Ranganarasappa

74

15/23

Private

Dry

0.0177048

Sannalingamma w/o Late
Kalappa

75

15/25

Private

Dry

0.0151755

Nagaraju s/o Late Rangappa

76

15/3B

Private

Dry

0.0025293

Naganna s/o Late Kempanaganna
Mahadevamma c/o
Ranganathappa Muddaraju s/o
Late Kempanaganna

71

15/8

Private

Dry

0.0227632

NEETA GANNA w/o
PRAVEEN GANNA

78

25/1A

Private

Dry

0.0025293

Manjunath G S/o Late
Gangadharappa

79

70

Private

Dry/NAK

0.0354095

GK Karianna. s/o Late Kalappa
Sakinabhi w/o Abdul Rashid Saab
R. Nagendra s/o Ranganna (Bhoo
Pa) C.Rekha Nagendra w/o
Nagendra R (Bhoo Pa) Marutisha
H s/o Late Hanumaiah
Ranganathappa s/o Late
Ranganna, Subbanna s/o Late
Ranganna Bommakka w/o Late
Doddanagappa Rangamma w/o
Ramanna Netravati Mai Gas
mother Vasudha L. s/o Lingaraju
Narayanappa s/o Subbanna
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Narayanappa s/o Subbanna
Nagaraju s/o Late Kalappa Hafiz
Ullah Khan s/o Sikandar Ali
Khan Munawar G s/o Ghausab
(70/1, 70/4, 70/5, 70/6, 70/8,
70/9, 70/10, 70/11, 70/12, 70/13,
70/14,70/21, 70/22)

80

75/1

Private

Dry

0.091053

Taranam-Ara-Khanam w/o Shafi
Ahmed

81

75/3

Private

Dry

0.040468

Rajanna s/o Late Boranna

Village:

Halkuru

82

101/2

Private

Dry

0.0151755

Nagesh Prasad S. s/o
Satyaprabhakarchar.L.
Lakshmikanthappa s/o Late
Govindappa Renukamma H.T.
w/o Late K.G.Kumara Manjula
G. D/o Late Govindappa Geetha
D/o Late Govindappa

83

108

Private

Dry

0.116345

kharab C. Sivanna s/o Chikkanna
chikkanna s/o Muddanna
chikkanna s/o Muddanna
Dasappa s/o Dasappa Sakamma
w/oLate N Govindappa

84

109

Private

Dry

0.460323

Sannamma w/o Late Lingappa

&5

114

Private

Dry

0.080936

Ningappa w/o Late Mallegowda.

86

115

Private

Dry

0.106229

SR Kiran Kumar bin SB
Ramachandrappa

87

30

Private

Dry

0.460323

Rangappa s/o Boranna Nagaraju
s/o Boranna Narayanappa s/o
Dodaiah Jyoti Ranganath
Lakshmi K.N.w/o Naveen Kumar
Annapurnamma w/o Late
Ashwath Boregowda s/o
Mahalingappa

88

36/13

Private

Dry

0.0025293

R. Ganganna s/o Roopa
Lingappa, Manjunath s/o Rajanna
B, . Harisha H.N s/o
Narasimhamurthy

89

36/17

Private

Dry

0.0025293

R. Ganganna . s/o Roopa
Lingappa,

90

37/1

Private

Dry

0.0177048

TV Sudha w/o V Shivaram

91

38/8

Private

Dry

0.0025293

Thimmanna s/o Late Ramaiah,
Vanajakshi bin Thimmanna

92

38/9

Private

Dry

0.0151755

Govindappa s/o Late Ramaiah
Bhudevamma w/o Govindappa

93

40/2

Private

Dry

0.0252925

Rohit B.R. s/o Late
Ramakrishnappa H
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94 40/5 Private DRY 0.0075878|[Shivalingappa J. s/o Late
Javanegowda

95 40/6 Private DRY 0.030351|[K. Ranganathappa S/o Late
Kamanna

96 41/1F2 Private DRY 0.141638|[MN Sivakumar S/o M. Nanjappa

Village: Halkuru Kaval

97 67/2 Private Dry 0.108758|[Ramakka w/O obalanayaka

98 68/2 Private Dry 0.0050585||Obalamma D/o late Eebalanayaka
Obaliah, Manjamma D/o late
Eebalanayaka Obaliah,
.Siddhagangamma D/o late
Eebalanayaka Obaliah, .
Bhagyamma D/o late
Eebalanayaka Obaliah, .
Shivamma D/o late Eebalanayaka
Obaliah,.

99 70 Private Dry 0.0834653||Lakshmaiah s/o Eerappa

100 71 Private Dry 0.0632313|[Sivalingappa S/o Kariyanna

101 72 Private Dry 0.343978|[N. Rangappa S/o Narasappa

Village: Gummanahalli

102 39/4 Private GARDEN 0.070819||Dasanna. S/o Late Chikkanna

103 45/1 Private GARDEN 0.0025293|[Ranganna S/o Chikkatimmanna

104 45/3 Private GARDEN 0.0859945||Rangappa S/o G. Nagappa

105 46/2 Private Dry 0.0075878||Chittamma W/o Dasappa

106 47/1A1 Private GARDEN 0.0531143||Dodakka W/o Dyavarappa
Chittamma W/o Dyavarappa
Yarrapa G. Thimmaiah S/O
Dasappa Thimmanna S/O
Ranganna Dasappa S/O
Chikkadasappa Rangamma W/O
Eeramariyappa, Kariyamma W/O
Late E Eeranna, Chikkamarakka
W/O Doddanna Dodakka W/O
Dyavarappa Chittamma W/O
Dyavarappa Yarrapa

107 47/1B Private GARDEN 0.227632|[Dodakka W/o Dyavarappa
Chittamma W/o Dyavarappa
Yarrapa

108 48/1A Private GARDEN 0.0733482||[Dayananda S/o Durgaiah
Krishnarao S/o K.N. Devarao
Rajanna S/o Hanuman

109 54/1A Private Dry 0.0151755||[Rangamma W/o late Kadurappa

110 54/3 Private Dry 0.356624|(Kariamma W/o Late
Mahalingaiah
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111 55/1 Private GARDEN 0.151755||GN Roopa D/o Nanjegowda

112 77/18 Private Dry 0.0025293|(Eramma w/o thimmanna

113 77/20 Private Dry 0.0632313|(Humera B M W/o Hannan
Ahmed

114 77/6 Private Dry 0.0480558|[Sanneeramma W/o Ranganna

115 77/9 Private Dry 0.020234|[Dyavaramma, W/o Siddhana.

Village: Emmerahalli

116 32/3 Private Dry 0.0025293||Govindappa S/o Kadappa,
Sannathimmanna S/o Kadappa

117 32/4 Private Dry 0.0429973||Eramma W/o Siddanna
Govindappa alias Govindaraju S
S/o Late Siddanna

118 32/8 Private Dry 0.020234|(Puttaraju D S/o Dodalli
Thimmaiah

119 4/1 Private NAK 0.536201|[Virupakshamma w/o Late
Puttarangachar H.M. (Bhoo.Pa.)

120 4/2 Private Dry 0.010117|[Virupakshama late
Puttarangachar H.M., President of
India, Minister of Road Transport
and Highways, National Highway
No. 48

121 6/21 Private Dry 0.0126463|[Siddanna D S/o Doddulli
Thimmaiah

122 6/4 Private Dry 0.0177048|[Eramma W/o Late Siddanna
Govindappa alias Govindaraju S
S/o Late Siddanna

123 6/5 Private Dry 0.0126463||Doddayarappas/o Dho
Thimmaiah D. Thimmanna G.
Yaranna

Village: Teggahalli

124 1/6 Private Dry 0.118875|[Doddiranna s/o Late Kaduranna
Urup Kadurappa

Village: Rathnasandra

125 146 Private Kharab/Dry 0.222574|(Chandrappa s/o Kambanna,
Rangamma w/o Mallanna,
Nanjamma w/o Thimmaiah,
Kalyanakumar s/o Maradi
Ranganathappa, Rajanna s/o
Iramallappa, Karnataka
Government Space, MN
Premasudha w/o Venkataramaiah
D. L. Puttamma w/o M
Puttaswamy

Taluk: Madhugiri
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Village: Lakshmipura (Venkatapura)

126 6/1 Private WET 0.040468|[Annapurnamma W/o
Veerabhadraiah D. V.
Chandrasekharaiah S/o Late
Veerabhadraiah

127 7/1 Private WET 0.010117|[Siddaiah S/o Chigasiddaiah
Rangappa S/o Doddeerappa.
Bandaveerappa

Village: Dodderi

128 12072 Private Dry 0.0050585]||Sivalingappa v S/O Veeranna

129 123/2 Private DRY 0.0278217||Gopamma W/O K. Kanimanna

130 12472 Private GARDEN 0.0126463||K. Basavaraju S/O Lt. Kodappa

131 139/4B Private WET 0.0025293|(S. Parameshwarappa S/O Lt.
Siddalingappa

132 139/4C1 Private WET 0.010117||G.K.Nagaraju S/O
Lt.Kempanaganna Veera
Nagappa S/O Lt. Kempanaganna
G.PandurangappaS/O
Lt.Kempanaganna K.Srirangappa
S/O Lt.Kempanaganna

133 139/4C2 Private WET 0.0075878|[Rajamma W/O Late
Veerakyathappa

134 141 Private WET 0.0455265|(S. Parameshwarappa S/o Late.
Siddalingappa

135 142/3 Private DRY/Garden 0.010117|[Chandrashekariah S/o Late
Veerabhadraiah

136 143 Private Dry 0.010117||Government

137 144/9B Common Kharab/Dry 0.0151755||Government

Village: Badavanahalli

138 186/1 Private Dry 0.050585||C.Ranganath S/o Chikrangappa

139 186/2 Private Dry 0.0455265||Narasimha Murthy S/o Late
Chikkarangappa

140 186/3 Private Dry 0.060702|(B.C.Nagaraju S/o Late
Chikrangappa

141 186/4 Private Dry 0.010117|[Manjunath M s/o Jayaramappa

142 186/5 Private Dry 0.0151755|[Nagaraju G. H. S/o Hanumanthan

143 193/1 Private Dry 0.0379387|[Sarojamma w/o Rangashyamayya

144 193/2 Private Dry 0.0733482||Lingamma w/o K S Ranganna, R
Nagaraju S/o K S Ranganna

145 193/3 Private Dry 0.040468|[Rangalakshmi w/o
Ramakrishnappa
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146

193/4

Private

Dry

0.0581727

Nirmala W/o G.S. Shashikumar

147

193/5

Private

Dry

0.020234

Rakesh B. S. S/o Srinivas B. R.

148

206

Private

Dry

0.0885237

Kariappa S/o Narasappa
Kadurappa S/o Narasappa
Rangappa S/o Narasappa
Hanumanthappa S/o Narasappa
Dyavarappa S/o Narasappa
Khadrappa S/o Narasappa
N.Nagaraju S/o Late
Narasimhaiah

149

207

Private

Dry

0.0758775

Kariappa S/o Narsappa Rangappa
S/o Narsappa Hanumanthappa
S/o Narsappa Dyavarappa S/o
Narsappa Khadrappa S/o
Narsappa Kadurappa S/o
Narsappa Kamanna S/o Rangappa
Hanumayya S/o Anjinappa
Jawarappa S/o Kamanna

150

228/1

Private

Dry

0.0758775

Sarala S/o Late
Ramachandramurthy
Bhishajamurthy S/o Late
Ramachandramurthy
Kovidamurthy s/o Late
Ramachandramurthy

151

229/1

Private

Dry

0.0252925

Srikumar S/o Doddachoudappa

152

229/2

Private

Dry

0.0455265

Srikumar S/o Doddachoudappa.

153

229/3

Private

Dry

0.0531143

Srikumar S/o Doddachoudappa

154

229/4

Private

Dry

0.060702

Srikumar S/o Doddachoudappa.

155

40/4B

Private

NAK

0.0050585

N A Kharabu

156

40/5B

Private

NAK

0.0050585

N A Kharabu

157

40/6

Private

Dry

0.0025293

Sivaraju bin Nanjanna

158

44/4

Private

Dry

0.020234

Nagaratnamma w/o Mohan
Murthy H

159

46/2

Private

Dry/Garden

0.0354095

BV Panduranga S/o BG
Venkataramaiah Shetty (Bhoo,pa)
BV Panduranga S/o BG
Venkataramaiah Shetty BV
Panduranga S/o BG
Venkataramaiah Shetty (Bhoo.pa)

160

47

Private

Kharab/Dry

0.010117

Government lake

161

55

Private

Kharab/Dry

0.197282

Government pada

Village:

Appanahalli

162

28/14

Private

Dry

0.0379387

Rudraya Shivarudraya Rachappa

163

28/5

Private

Dry

0.10117

Rudraya Shivarudraya Rachappa
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164 29/1 Private GARDEN 0.0682898||Obalaiah s/o Doddachinnappa
Lakshmamma w/o Late
Nagarajappa Manjunath s/o
Bettappa Muddanagappa s/o
Obalaiah

165 29/11 Private GARDEN 0.0252925|B.O. Rangaiah s/o Obalaiah

166 29/12 Private GARDEN 0.0252925|(B.O. Rajanna s/o Obalaiah

167 29/2 Private NAK 0.0632313|[Nagaraju G.M. s/o Maranna
(Bhoo.Pa)

168 29/5 Private GARDEN 0.0278217|[Manjunath s/o Late Bettappa

169 29/6 Private GARDEN 0.0252925|(Srinivasa s/o Bettappa

170 29/7 Private GARDEN 0.0480558||D. Channappa s/o
Doddchannappa

171 30/14 Private Dry 0.0126463||Obalaiah s/o Doddhachannappa

172 30/3 Private NAK 0.010117|[N.A. Kharabu

173 30/7 Private Dry 0.010117|R Jayanna s/o Rangappa
Malamma w/o Late Govindappa

174 32/10 Private Dry 0.010117||T.G.Chandan. S/o Late T.S.
Gurudev

175 32/7B Private NAK 0.0227632||Manohar G S/o Late TS Gurudev,
N. A. Kharabu

176 32/8 Private Kharab/NAK 0.0227632||N. A. Kharabu Srikanthaiah S/o
A Chenna Basappa Srikanthaiah
S/o A Chenna Basappa

177 32/9 Private Dry 0.010117|[Manohar G S/o Late T.S.
Gurudev

178 48/1 Private Dry 0.0151755||Narasimhaiah S/o Late Lingappa
Kanimaiah S/o Late Lingappa
Maranna S/o Late Lingappa DN
Ramanna S/o Late Dodnarasappa
Obalamma w/o Puttalingaiah

179 49/1 Private Dry 0.0025293||Nagaratnamma w/o
Chikkarudrappa.

180 60 Private Dry 0.0328803||D.T.Thimmarayappa S/o Late
Thimmaiah, Toomaiah s/o Late
Moodlappa

181 61/1 Private Dry 0.010117|[D.T. Chikka Thimmaiah S/o
Thimmaiah

182 62/1 Private Dry 0.0151755||D.T. Chikka Thimmaiah S/o
Thimmaiah

183 63/2 Private Dry 0.0227632|[Jayaramayya S/o Venkatappa

184 64/2 Private Dry 0.030351|[{Jayaramayya S/o Venkatappa




[T &% 3(ii)]

HILT T TSIA . AHTYTL

37

185 65 Private Dry 0.030351||G Srinivas S/o Late Govindappa,
Kamalamma S/o Late
Govindappa,

186 66 Private Dry 0.0278217||G Srinivas S/o Late Govindappa,
Kamalamma S/o Late
Govindappa

187 67 Private Dry 0.0328803|[Nagaraja S/o Venkatappa

188 68/5 Private Dry 0.0379387||Puttathimmakka w/o LT
Bheemanna

189 69/4 Private Dry 0.030351|[Honnappa G S/o Govindappa

190 70 Private Dry 0.154284|(Krishnappa S/o Late
Narasimhaiah

Village: Badavanahalli amrutmahal Kavl

191 180 Private Kharab 0.0556435||Government

192 185 Private Dry 0.144167||Government Indira Horticulture
Sector.Badavanahalli.Horticulture
Department.Madhugiri Taluk.
Tumkur District

193 186 Private Dry 0.0354095||Government Kharab

194 189 Private DRY 0.156813|[D.L. Kattappa bin Linganayaka

195 190 Private DRY 0.128992|[D.L. Kattappa bin Linganayaka

196 191 Private DRY 0.227632||Government Kharab

197 195 Private DRY 0.159343||Government Kharab

198 199 Private DRY 0.0429973||Government Kharab

199 200 Private DRY 0.184635||Government Kharab

200 202 Private DRY 0.118875||Gramthana

201 204 Private DRY 0.040468|[Muddamma w/o Karerangappa,
Ammajakka w/o Doddarangappa

202 206 Private DRY 0.209928|(Government Kharab

Village: Konnahalli

203 10 Private Dry/NAK 0.298451|[K. Vishwanath S/o K. Karegowda
Obakka S/o Late Hanumanna,
Rangamma S/o Late Hanumanna,
Hanumantharayappa S/o Late
Hanumanna, Eranna S/o Late
Hanumanna, Puttamma S/o Late
Hanumanna, Jayamma S/o Late
Hanumanna Ramanna S/o Late
Hanumanna, Ratnamma S/o Late
Hanumanna, obanayaka S/o
Chikkobanayaka, Badaobanayaka
S/o Chikkobanayaka, Bhimanna
S/o Chikkobanayaka, Ramanna
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S/o Chikkobanayaka
Hanumantarayappa S/o
Papanayaka, Nagaratna D/o Late
Eranna, Jayalakshmi D/o Late
Eranna, R Malathi W/o Late E
Gopalakrishna, Gayatri B G W/O
Late Govind Raj E Narasimharaju
S/o Late Rangappa, Yashodamma
W/o Late Gangadharaiah,
Tippeiraiah S/o Chikkiraiah,
Hanumantaraju S/o Late
Narasimhaiah Puttamma W/o
Maradi Rangaiah K. Kamanna
S/o Kamanna, Obanayaka Iranna
Bada Obanayaka Ramanayaka
Hanumanayaka
Hanumantarayappa S/o
Papanayaka , Village Settlement,
Chikkobanayaka, Obanayaka,
Director of Publication Inspector
(10/1,10/2,10/3,10/5,10/4A)

204

104

Private

Dry

0.0050585

K Chikrangappa S/o Karianna, K
Ramakrishna S/o Karianna

205

110

Private

DRY

0.0227632

K. Ranganatha S/O K.
Karegowda

206

112

Private

Dry

0.0050585

Rangamma s/o Late Rangappa
Puttamma s/o Late Rangappa
Ratnamma w/o late
Puttarangappa Banappa s/o Late
Rangappa Nagaraju s/o Late
Rangappa

207

116

Private

Dry

0.0050585

G.M. Nagaraju bin Maranna

208

144

Private

Dry

0.0354095

Ramaswamy s/o Late Karianna
Eshwarappa s/o Late Karianna
Nagaraju s/o Late Karianna
Suresh s/o Late Karianna
Karianna s/o Late Karianna

209

20/2

Private

Dry/NAK

0.0025293

N.N.A

210

218

Private

Dry

0.16946

Srikumar S/o Doddachoudappa

211

55

Private

Kharab

0.010117

Gundutopu

212

6/3A

Private

WET

0.0025293

Srinivasa w/o Dodalingappa

213

75/1

Private

GARDEN

0.0025293

Ranganathappa s/o late de
Kamanna, Kenchamma w/o late
de Kamanna

214

75/5

Private

GARDEN

0.0025293

Mallanna S/O Late Dadappa

215

75/6

Private

GARDEN

0.0025293

Dadaraju S/O Late Putta
Kamanna

216

75/7

Private

GARDEN

0.0025293

Bommanna S/O Late Dadappa
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217

79

Private Dry

0.0758775

Sitarama D H S/O
Hanumanthaiah

218

83/6

Private Dry

0.0429973

K Chikkarangappa S/o Karianna

Village:

Konapanayakanahalli

219

23

Private GARDEN

0.0278217

Narayanappa S/o Late na
Govindappa Thimmanna S/oLate
na Govindappa Venkatachalappa
S/o Late na Govindappa

220

24/1

Private Dry

0.0025293

Sivakumar S/o Late. KM
Kannappa Shailakumari S/o Late.
KM Kannappa Annapurnamma
s/o Late. KM Kannappa
puspalatha s/o late. KM
Kannappa

Total

12.5146732

[F. No. CNH/TA-3/AE-4/NH-69/3(a) 2024-25/3A/3D]

SHAIKH AMINKHAN, Director
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